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(d) Rs, 1.09,57.000.

(e) *The information is not  readily 
;iavailable.

Foreign Treaties

9.  Shri D. C. Sbarma: Will  the
Minister of Commeroe and Industry
be pleased to state:

(a) the nature of the treaties which 
have been signed with other countries 
:so far for the development of Com- 
:merce and Navigation;

(b) when these treaties have been 
r signed; and

(c) how far they have been useful 
:for the development of our Commerce 
and Navigation?

The Minister of Commerce and In- 
d̂ustry  (Shri T. T. Krishnamachari):
<a) to (c). Presumably the hon. Mem- 
:ber  has in mind the various trade 
agreements which have been entered 
into with different countries for the 
.purpose of promoting trade. A list of 
the countries with whom trade agree­
ment have been concluded is attached. 
'{See Appendix I, annexure No. 12.]

Copies of these trade agreements are 
âvailable in the library of the House.

It is difficult to assess precisely the 
êffect of a trade agreement on the trade 
between any two countries as there 
vmay be various other factors also which 
may have  influenced trade.  On the 
whole, however, trade agreements do 
-appear to have helped in  promoting 
trade and navigation.

N.E.S. Blocks in Punjab

10. Shri D. C. Sharma: Will  the 
Minister of Planning  be pleased to 
estate:

(a)  the number of National  Ex­
tension Service Blocks which  have 
been allotted to the Punjab till  the 
ênd of October. 1954;

<b) the number among them which 
;>are in operation at present; and

(c)  whether Government have any 
p̂roposal to allot additional  blocks 
tto Punjab?

The  Deputy Minister of  Planning
(Shri S. N. Mishra): (a) and (b). 15.

(c)  The question of allotment of ad­
ditional blocks to the States will be 

considered early in 1955.

. Khadi

12. Shri BIbhuti Mishra:  Will the
Minister of Commerce and  Indnstrsr
be pleased to state:

(a) the  production  of  khadi  in
1952-53, 1953-54 and In 1954-55 till the 
end of October, State-wise; and

(b) the subsidies given  to  each 
State for this purpose during  the 
above periods?

The Minister of Commerce and In­
dustry  (Shri T. T. Krishnamachari):
(a) and (b). The information is being 
collected and will be laid on the Table 
of the House when received.

(̂)  ̂ it R «tfI

(W) pr sjptPJT if

The Minlflter of  Informktlon  and 
Broadcasting (Dr. Keakar): (a)  and
(b). The arrangements made for publi­
city during the Radio Month were aa 
follows:

1. Announcements  over the  radio 
network  regarding the extension of 
transmission timings and  prsgramme 
highlights.

2. Issue  of special supplements of 
A.LR. programme journals and special 
press releases covering the various im­
portant activities organised by the sta­
tions of A.LR. during the Radio Month.

3. Supply of posters in English and 
various Indian languages to the dealers




